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STATUS OF PMJAY 

 

3136. DR. K. LAXMAN: 

 

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state: 

 

(a) the funds transferred under PM Jan Arogya Yojana (PMJAY) since its inception, State-wise; 

 

(b) the beneficiaries under this scheme during the said period, State-wise; 

 

(c) whether it is a fact that funds released under PMJAY was not properly utilised by 

Telangana Government; and 

 

(d) if so, the reasons therefor? 

 

ANSWER 

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND 

FAMILY WELFARE 

(DR. BHARATI PRAVIN PAWAR) 

 

(a) to (d): State/UT-wise details of Central share of funds released under Ayushman Bharat - 

Pradhan Mantri Jan Arogya (AB-PMJAY) are at Annexure-I. Funds are released to States/UTs only 

after utilization certificate is submitted by them. State/UT-wise details of the number of authorized 

hospital admissions under the scheme are at Annexure-II. 

In the State of Telangana, scheme utilization has substantially improved where 7.09 lakh hospital 

admissions worth Rs. 2012 crore have been authorized. An amount of Rs. 236.45 crore has been 

released to the State of Telangana as part of Central share of funds. 

***** 
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Annexure-I 

State/UT-wise details of Central share of funds released under the scheme 
 

State/UT Funds released (in crore of Rupees) 

Andaman Nicobar Islands 2.59 

Andhra Pradesh 1527.52 

Arunachal Pradesh 4.75 

Assam 463.65 

Bihar 376.04 

Chandigarh 15.24 

Chhattisgarh 1029.36 

DNH & DD 18.26 

Goa 2.32 

Gujarat 1380.37 

Haryana 390.87 

Himachal Pradesh 133.13 

Jammu and Kashmir 212.52 

Jharkhand 404.97 

Karnataka 1638.88 

Kerala 558.40 

Ladakh 4.05 

Lakshadweep 0.46 

Madhya Pradesh 1376.81 

Maharashtra 1597.63 

Manipur 91.21 

Meghalaya 141.04 

Mizoram 87.74 

Nagaland 62.18 

Puducherry 10.84 

Punjab 261.83 

Rajasthan 956.40 

Sikkim 6.31 

Tamil Nadu 1694.37 

Telangana 247.17 

Tripura 123.89 

Uttar Pradesh 1008.90 

Uttarakhand 191.27 

Note: States/UT of Odisha, West Bengal and Delhi are not implementing AB-PMJAY. 

 

  



Annexure-II 

State/UT-wise details of the number of authorized hospital admissions under the scheme 

State/UT Number of Authorized Hospital Admissions 

Andaman And Nicobar Islands 2,017 

Andhra Pradesh 2,899,190 

Arunachal Pradesh 3,184 

Assam 619,924 

Bihar 584,190 

Chandigarh 27,148 

Chhattisgarh 3,509,026 

DNH & DD 98,977 

Goa  10,798 

Gujarat  3,726,330 

Haryana  698,939 

Himachal Pradesh 192,722 

Jammu and Kashmir 766,419 

Jharkhand 1,534,042 

Karnataka 3,588,105 

Kerala  4,903,877 

Ladakh  7,047 

Lakshadweep 478 

Madhya Pradesh 2,551,369 

Maharashtra 741,543 

Manipur  91,980 

Meghalaya 574,117 

Mizoram  87,940 

Nagaland 35,160 

Puducherry 39,917 

Punjab  1,439,629 

Rajasthan 3,929,711 

Sikkim  10,725 

Tamil Nadu 8,704,852 

Telangana 709,497 

Tripura  208,978 

Uttar Pradesh 1,976,984 

Uttarakhand 704,514 

Note: States/UT of Odisha, West Bengal and Delhi are not implementing AB-PMJAY. 
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